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St8ppare 01 the Sale of Coal Rejects 
from. Ch-drapura and Bekaro by 

DVe 

239. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of ENERGY 
AND IRRIGATION AND COAL be 
pleased to state: 

(a) whether it is a fact that the 
DVC stopped sale of coal rejects from 
Chandrapura and Bokaro despIte huge 
accumulation and fire hazard because 
many transport contractors were pro-
curing these rejects 'lor mixing with 
the coal usually supplied to DVC ann 
thereby not only making unscrupu-
lous profits but also causing sharp 
deterioration in the quality of coal 
leading to POOr generation; 

(b) is it a fact that a Ca:cutta 
based private firm, recently applletl 
for permission to lift waste and re-
ject coal of Bokaro, Chandrapura and 
Santaldihi; and 

(c) if so, what action has been 
tak~n by Government in this regard? 

THE MINISTER OF ENERGY AND 
COAL (SHRI A.B.A. GHANI KHAN 
CHAUDHURI): (a) to (c). Presently. 
the practice of allowing contractors to 
lift coal rejects has been discontinued 
in the DVC as the Raiways have de-
clined to allot wagons for this purpose, 
The lifting of coal rejects by road was 
tried and it was found that coal re-
jects were being recycled and sold 
back. Tenders for lifting coal rejects 
by the DVC will be invited as and 
when adequate number of wagons be-
come available for lifting these rejects. 

Coal Depotita la PaI .... U-llalDbalar 
Belt 

240. SHRI GADADHAR SABA: 
Will the Minister of ENERGY AND 
IRRIGATION AND COAL be pleased 
to etate the steps taken by Govern. 
ment for extracting coal from the huge 
deposits in Palasthali-llambazar belt 
in Wt?St Bengal-Bihar border? 

THE MINISTER OF ENERGY AND 
COAL (SHRIA. RA. GHANI KHAN 
CHAUDHURl) : A small quarry with 
a production of about 5,000 tonnes. 
per month has been opened at Palas-
thali-Jorekuri mines. Two under-
ground units are being de-watered to 
assess the reserves in underground 
mines, abandoned in the past. Geolo-
gical drilling has also been started to 
prove additional reserves. 

Teesta Damp Scheme 

241. SHR! CHITTA BASU: Will 
the Minister IOf IRRIGATION be 
pleased to refer to reply given to 
the Unstarred Question No. 34. on 
11 th March. 1980 regarding News 
item captioned "Experts yet to suggest 
Teesta Waters Plan" and state: 

(a) what is the amount already 
spent on the Teesta Barrage Scheme; 

(b) the details of the scheme and 
the benefits to accrue from the 
scheme; 

(c) by what time the construction 
()f the barrage is likely to be com-
pleted; 

(d) the arguments advanced by 
Bangladesh to justify their claim on 
the Teesta Waters; 

(e) whether Government of '\Vest 
Bengal has been asSOCiated during 
the discussion with Bangladesh; and 

(f) if not, the reasons thereof? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) The 
expenditure incurred cn the Tista 
Barrage Scheme upto March, 1980 is 
about Rs. 37 crores. 

(b) The Tista Scheme comprises 
a barrage across the river Tista 
near Gajaldoba with head regulators 
on either side. A lined main canal 
185 Km. lon, takes off from the right 
bank. A left bank canal will also 
come up later. The Scheme aims 
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at irrigating lands in the distr~cts. of 
Jalpaiguri, Coochbehar, D~eelin~, 
west Dinajpur and Malda. Tne ultI-
mate area to be irrigated is esti-
mated as 923 thousand hectores 
(22.8 lakh acres) which will be 
carried out in successive stages. The 
irrigation in Stage I will be for 547 
thousand hectares (13.5 lakh acres). 

(c) The 'I'ista barrage and the 
part of the right bank canal system 
now under execution are program-
med for completion by 1985-86. 

(d) Bangladesh have stated that 
t'ley have vast areas in that cOWltry 
wh~('h are dependE'nt on the waters 
of the Tis1u alld that they have 
under construction their Tista B3r-
rage ProJcct to irri~ate 540 thousand 
ihectares (1~.35 lakh acres), which 
according to them rcquires nearly all 
the dry season flows of the Tista. 

(e) Yes. Sir. 

(f) Does not arise. 

Tata'. Proposal lOr Thermal Power 
Unit at Trombay 

242. SHRI CHITTA Br\SU: 

SHRI INDRAJIT GUPTA: 

Will the Minister of ENERGY AND 
IRRIGATION AND COAL be pleased 
to state: 

(a) whf'ther the Tata's PIOPOSdl of 
thermal power unit at Trombay has 
already been cleared: 

(b) if so, the present stage of its 
implementation; 

(c) whether Government, following 
the clearance of the Tata's proposal, 
have decided to allow the private 
sector to enter into the power sector; 

(d) if so, the reasons for the de-
parture from the erstwhile policy; 

(e) whether other industrial hO'l8!I 
have approached Government to set 
up power plants; and 
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(f) if 80, details thereOf? 

THE MINISTER OF ENERGY AND 
COAL (SHRIA.B.A.GHANIKHAN 
CHAUDHURI):. (a) Yes. Sir. A pro-
posal to esta hlis!. one 500 MW unit 
at Trombay by Tatu Electric Com-
panies lias been cleared in 1977. 

(b) Award for the supply of Steam 
Generating Plant and Turbine Gene-
rator and Accessories has been made 
during 1978. Contracts for several other 
equipment packages including CW 
pumps. Instruementation and control 
system Power transformers, l:l.as been 
aVo arded. Pilling work in Steam Gene-
rator and Turbine Ha1l area 1S in pro .. 
gress and the work of foundation con-
C1 eting has commenced. The 500 MW 
~enerating unit is brgetted for C('m-
nlIssioning in December. 1982. 

(c~ and (d). The role of private 
sector as utility in the field of power 
generation is at present governed by 
the Industrial Policy Resolution of 
1956 under which generation and dis-
tribution of electricity is included in 
Schedule 'A' of the Resolution, which 
lists industries in which all new units, 
save where thei r establishment in the 
private sector has alrady been ap-
proved, will be set up only by the 
State. Thj" Resolution does not pre-
clude the expansion of the exist~ng 

privately (lwnE'd units or the possihi-
lity of the State securing the co-
operation of private enterprise in the 
establishment of new units when ~he 
nabmt11 inter(-"::-t "0 r('quire. The pro-
po'wls uj Pi iVDt(' ut ilitics for scttmg 
up power ..;cne,·~)tin!:; p1o.nts are consi-
dered on their merit,:; kC'cping in vh 'IV 

the spirit of t} ,e Industrial PoHcy Re-
solution. 

«(') awl (f). The Bombay Subl1rt'an 
ElectriC' SuppJv Limited, a private uti-
lity, have submitted a proposal for ~s
tablishing a new power generatmg 
plant of capacity' 2X210 MW or lX500 
MW at Ba~sein in Maharashtra. 

(ii) Ahmedabad Electricity Com-
pany Limited a priva'tte utility 

operating mainly in Ahmedabad city 




